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              ORDER 

17.03.2022 

The Ld. Counsel of the petitioner filed hazira.  

Report of ownership of seized vehicle submitted by the I.O. 

Heard both sides and perused the report carefully. It disclose 

from the report submitted by the I.O. that the original owner of 

the seized vehicle number AS-12S-6894 is one Trinajan Nath and 

said Trinajan Nath by executing a notary affidavit sold the 

vehicle in favour of petitioner Dipjyoti Borah. The I.O. has 

submitted a copy of notary affidavit vide agreement of sale 

along with his report. I.O. further affirmed that the seized the 

mobile handset belongs to Dipjyoti Borah. Hence, from the 

report of I.O. it has become crystal clear that although the 

seized vehicle belongs to one Trinajan Nath but the petitioner 

has purchased the vehicle by executing an agreement of sale. 

Therefore considering all the aspects, the original owner 

required to be heard before disposing the zimma prayer of 

petitioner Dipjyoti Borah. Hence, issue notice to the original 

owner named Trinajan Nath to appear before the court on next 

date.  

Now coming to the zimma of seized mobile phone the I.O. has 

clarified that petitioner Dipjyoti Borah is the owner of said 

handset. Hence, the petitioner is allowed to obtain zimma of 

seized mobile phone from the I.O. Considering the report 

submitted by the I.O., the prayer filed by petitioner Dipjyoti 

Borah for seeking zimma of seized mobile phone is allowed. 

I.O. shall obtained a PR bond of Rs. 10,000/- from the petitioner 

conditioning that the petitioner shall produced the seized mobile  



17.03.2022 

phone if required for the purpose of investigation, enquiry or 

trial and petitioner shall cooperate with the I.O. till the I.O 

conclude his investigation.  

Fixing 28.03.2022 for appearance of original owner named 

Trinajan Nath. 

 

        Chief Judicial Magistrate     
                                                                      Sonitpur, Tezpur 


